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already entered India are being dealt 
with according to law.

(b )  462 Pakistanis are said to have 
entered Ganganagar District.

P r o h ib it io n  Schem e

*582. Dr. Ram Subhag Singh: (a )
W ill the Minister oi Planning be 
pleased to state whether it is a fact 
that some, of the State Governments 
have deferred their prohibition 
schemes indefinitely for using all the 
available funds for the development 
schemes under the Five Year Plan?

(b ) If so, which State Governments 
have done so?

The Minister of Irrigation and 
Power (Shri*Hathi): (a )  and (b ).  The 
required information is being collect
ed and will be placed on the Table  
of the House in due course.

• C onstruction of H ouses

*583. Shri Sivamurthi Swami: (a)
Will the Minister of Works, Housingf 
and Supply be pleased to state how  
much money has been advanced as 
loan Or grant during the last year to 
general public housing co-operativ^e 
societies; and how much has been set 
apart for building Government .ser
vants’ quarters; ,

(b )  How  many houses have been 
built and how many were under con
struction by the Ministry last year?

(c ) Is there any provision made to 
advance loans without interest to H ari- 
jans or other poor people?

(d ) If so. how much amount has 
been given during the last two years?

The Minister of Works, Housinfi 
and Supply (Sardar Swaran Singh):
(a ) No grant or lo^n was given to 
general public housing co-operative 
societies during the year 1951-52. A  
sum of Rs. 53 lakhs was set apart 
in the year 1951-52 for building Gov
ernment servants’ quarters.

(b ) 1211 houses for Government 
servants were under construction 
during the year 1951-52.

(c ) No. "
(d ) Does not arise.
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The Minister of Commerce and In
dustry (Shri T. T. iirishuajiiachari;;
(a ) The export oi carpets is being 
freely allowed without any licence 
since April 1946. Our Traae Represen
tatives abroad extend all possible fa 
cilities to carpet manufacturers and 
exporters in India by helping them to 
get trade contacts and furnishing them 
with the information they require. 
Further, in order to ensure that 
the trade does not suffer on account 
of poor quality, steps have been taken 
to fix minimum standards.

(b ) There has been a slump in the
export trade in woollen carpets since
1951. .

(c ) A  statement is laid on the Table 
of the House. \See Appendix IV, an- 
nexure No. 44.]

(d ) Persia.

D octors and H ealth  Ser vice  
P r o g r am m e

*585. Dr. Rama Rao: (a ) W ill the 
Minister of Heal'.h be pleased to state 
what steps are being undertaken by 
Government to increase the number of 
doctors in the country?

(b ) Has any section of the Medical 
Profession been consulted with regard  
to the Health Services Programme en
visaged in the Five Year Plan?
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(c) I f  th ey  h ave  been consulted, 
•what w ere  their v iew s for the e x 
pansion o£ the M ed ical S erv ices in  the 
coun try?

The M inister of Health (Rajkum ari 
Am rit K aur): (a) Steps to in crease the 
n um ber of doctors in the cou n try  are 
taken p rim a rily  by the S tate  G o vern 
m ents w ho are dom g their best in the 
m atter w ith  the lim ited finances- a v a il
able. M ost o f the la rger S tates m ain 
tain  M edical Colleges. Som e of them  
propose to bpen new  M ed ical Colleges.

(b) Y es. A  rep resen ta tive  section of 
the M edical P rofession  w as con stitu 
ted into a H ealth  P a n el for advisin g 
the P lan n in g Com m ission and a num ber 
of sub-com m ittees w ere  form ed to 
stu d y specific subjects,

(c) T h eir  v iew s w ere  gen era lly  in 
fa v o u r of exp an ding the fa c ilities  fo r 
p rofession al education and train ing, an 
increase in the num ber of hospitals 
and d ispensaries and an integrated  
cu ra tive  and p reven tive  app roach  to 
the problem  of ru ra l health,

T f.l e g r a f h  W o k k s iio p , Ja b a l p u r

*586. Shri M, L. D w ivedi: W ill the 
M inister of Com m unications be p leas
ed to state:

(a) w hether it is a fact that the 
Telegraph Workshop situated at J a b a l
pur is being sh ifted to B an galore;

(b) if so, w h a t are the reasons for 
this: and

(c) w hen the w orkshop  w as es
tablished  in Jabalp u r?

T he D eputy Minister of Communi
cations (S»Iiri Raj Bahadur): (a) No.

(b )  Does not arise.

(c) In 1942.

T ramways in  D elhi

• 587. Shri M. L. Dwivedi: (a) W ill 
the M inister of Transport be pleased 
to state w h a t steps the D elh i R oad 
T ran sport A u th o r ity  h ave taken over 
the T ra m w a ys ru nning in Old D elhi?

(b) Is it a fact th at the tram w a ys 
in D elhi are w orn out and are not 
g iv in g  satisfacto ry  service?

(c) W hat steps are bein g taken  to 
Im prove or abolish the tram w a ys in 
D elhi?

The Deputy Minister of Railways 
and Transport (Shri Alagesan): (a)
T h e D elh i. T ra m w a ys S erv ic e  w as 
taken  over b y  the D elh i Road T ra n s
p ort A u th o r ity  from  the D elh i C en tral 
E lectric  P o w er A u th o r ity  w ith  effect 
from  1st A p ril I M l.

(b) Y es.

(c) T h e D elh i R oad T ra n sp o rt A U ' 
th o rity  has under consideration  the 
question of rep lacin g g ra d u a lly  the 
tram s and tro lly  buses b y  p etro l or 
diesel-engm ed buses w ith  bodies 
suited to the requirem ents o f the 
routes concerned.

R a jpltan a  D esert

*588. Sardar Hukam Singh: W ill the 
M inister of Food and Agriculture b«
pleased to state:

(a) w h eth er the first phase o f the 
schem e o f im m obilization  of the 
R a jp u tan a D esert has been  in itiated; 
and

(b) w h eth er the desert has m ade any 
fu rth er encroachm ents upon th e  IndCK 
-Gangetic plain?

The Minister of Food and Agricul' 
ture (Shri K idw ai): (a) Y es. A  D esert 
A fforestation  R esearch  Station  has 
beqn establish ed  at Jodhpur w^ith 
effect from  the 17th O ctober, 1952

(b) A  q u a n titative  assessm ent ot the 
encroachm ent is not fea sib le .

C entral F frtilizer  P o o l

*589. Sardar Hukam Singh: W ill the 
Mini Stef of Food and Agriculture be
p leased to state:

(a) w h eth er G overn m en t h ave  decid
ed to continue the C en tra l fertilizer  
pool durin g the y e a r  1953;

(b) w h a t w ere  the dem ands for 
A m m onia S u lph ate on the C en tra l pool 
by the variou s States G overnm ents and 
interests d urin g the y e a r  1952; and

(c) w h eth er all dem ands could be 
m et out of the pool?

The Minister of Food and Agricul
ture (Shri K idw ai): (a) Yes.

(b)  A  statem ent show ing the d^  
m ands fo r su lp hate of am m onia m ade 
on the C en tral F e rtilize r Pool b y  the 
variou s State G overnm ents and in ter
ests durin g the ca len dar y e a r  1952 is 

' placed on the T a b le  of the H ouse. [Sec 
A p p en dix  IV, arjnexure No. 45.]

CO Yes.

F ood  Subsidy  to  TRAVANCOOT-CociirN 
State

*593. Shri V. P. N ayan W ill the 
M in ister of Food and Agriculture be
pleased to state:

(a) w h at is the exten t of su bsid y or 
aid prom ised to or earm arked  for 
T ravan core-C och in  S tate  in the light of 
the discussions at th e  States Food




